
GOVERNMENT OF INDIA 

MINISTRY OF RAILWAYS 

 

LOK SABHA 

STARRED QUESTION NO.54 

TO BE ANSWERED ON 01.12.2021 

 

ROB AT SANDILA RAILWAY STATION 

 

†*54. SHRI ASHOK KUMAR RAWAT: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether, after completing all the formalities by the State 

Government regarding construction of an Over Bridge at Sandila 

Railway Station in Hardoi district under Misrikh(UP) Parliamentary 

Constituency, the Principal Secretary, Public Works Department, 

Section-II has requested the General Manager, Northern Railway, New 

Delhi vide letter dated 15 December,2020 to include the said Rail Over 

Bridge in the railway works programme and apprise the State 

Government regarding approval of the Railways and cost sharing in 

construction of the said Rail Over Bridge; 

(b) if so, the details thereof; 

(c) whether requests have also been received through public 

representatives in this regard during the last one year and the current 

year till date; and 

(d) if so, the up to date status of the action taken in this regard? 

ANSWER 

 

MINISTER OF RAILWAYS, COMMUNICATIONS AND 

ELECTRONICS & INFORMATION TECHNOLOGY 

 

(SHRI ASHWINI VAISHNAW) 

(a) to (d): A Statement is laid on the Table of the House. 

*****  



STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF 

STARRED QUESTION NO.54 BY SHRI ASHOK KUMAR RAWAT TO BE 

ANSWERED IN LOK SABHA ON 01.12.2021 REGARDING ROB AT 

SANDILA RAILWAY STATION 

 

(a) to (d):  Yes, Sir. A letter from Principal Secretary/ Public Works 

Department (PWD) has been received for inclusion of Road Over Bridge 

(ROB) in lieu of  Level Crossing (LC) No. 249/C at Km 1124/14-16 in 

Railways’ works programme. Representations had also been received 

requesting Railways to construct the ROB in lieu of LC No. 249-C.   

After joint survey with State Authorities, the approval of conceptual 

profile sketch had been pending with Uttar Pradesh Bridge Corporation 

limited which was received from them on 02.08.2021. Now, this ROB 

work on Lucknow-Moradabad section near Sandila town has been 

sanctioned on 23.11.2021 on cost sharing basis with State 

Government. 

***** 

 


